
Notaries Registration Form 
 
 
 

LIST OF NOTARIS FOR THE YEAR 2009 FOR JAMMU DIVISION  
  

DISTRICT UDHAMPUR  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised 
to practice  

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  

1.  Hans Raj 
Kalsotra  

Ramnagar Advocate, 
Ramnagar  

Munsiff 
Court, 
Ramnagar  

22-09-2007 

2.  Ragunath 
Dass 
Nargotra  

Reasi  Advocate, Reasi  Sub-Judge 
Court, 
Reasi  

22-02-2006 

3.  Gh. Nabi 
Manhas  

Gool  Advocate,Gool  Munsiff 
Court, 
Gool  

24-02-2013 

4.  Bishan 
Kumar 
Gupta  

Udhampur Advocate, 
Udhampur  

Tehsil 
Udhampur  

23-01-2011 

5.  Sadha 
Ram  

Udhampur Advocate, 
Udhampur  

Tehsil 
Udhampur  

17-03-2011 

6.  Ab. Gani 
Bhat  

Mahore  Munsiff 
Court, 
Mahore  

09-11-2011 

7.  Bharat 
Bushan 
Sharma  

Udhampur Advocate, 
Udhampur  

District 
Court, 
Udhampur  

28-02-2013 

8.  Madan 
Mohan 
Sharma  

Reasi  Advocate, Reasi  Munsiff 
Court, 
Reasi  

06-12-2010 

9.  Krishan 
Dass 
Sharma  

Ramnagar Advocate, 
Ramnagar  

District 
Court, 
Udhampur  

31-01-2014 

10.  Sudesh 
Kumar 
Gupta  

Ramnagar Advocate, 
Ramnagar  

Sub-Judge 
Court, 
Udhampur  

08-07-2011 

11.  Sudesh 
Kumar 
Sharma  

Talab 
Tillo, 
Jammu   

Advocate,Chinani Chenani  14-03-2010 

12.  Baldev 
Chand 

Udhampur Advocate, 
Udhampur  

District 
Court, 

25-03-2012 



Sharma  Udhampur  

13.  Satish 
Chander 
Gupta  

Udhampur Advocate, 
Udhampur  

District 
Court, 
Udhampur  

25-02-2012 

14.  Shashi 
Kumar  

Udhampur Advocate, 
Udhampur  

District 
Court, 
Udhampur  

15-12-2012 

15.  Ajay 
Nanda  

Reasi  Advocate, Reasi  Addl. 
District 
Court, 
Reasi  

27-04-2010 

16.  Ishwar 
Lal 
Kotwal  

Ward-5 
Udhampur 

Advocate, 
Udhampur  

District 
Court, 
Udhampur  

24-09-2009 

17.  Rajesh 
Gupta  

Udhampur Advocate, 
Udhampur  

District 
Court, 
Udhampur  

10-06-2009 

18.  Kuldeep 
Gupta  

Main 
Bazar, 
Katra  

Advocate,Katra 
Udhampur  

Chief 
Judicial 
Magistrate, 
Katra  

20-05-2008 

19.  Anil Goel  Adresh 
Colony 
Udhampur 

Advocate,  District 
Court, 
Udhampur  

18-03-2010 

20.  Mohd 
Shafi  

Ward- 1, 
Udhampur 

Advocate, 
Udhampur  

District 
Court, 
Udhampur 

09-04-2013 

21.  Rajinder 
Kumar 
Sharma  

Udhampur Advocate, 
Udhampur  

Sub-Judge 
Court, 
Reasi  

20-11-2013 

22.  Kanya 
Lal 
Razdan  

Battalbali 
Camp  

Advocate, 
Udhampur  

District 
Court, 
Udhampur  

20-01-2011 

23.  Ashar 
Dass 
Sharma  

Ward-5, 
Udhampur 

Advocate, 
Udhampur  

District 
Court, 
Udhampur  

21-01-2012 

24.  Gh. 
Mohd 
Shah  

Gool  Advocate, 
Chinani  

District 
Court, 
Udhampur  

15-01-2009 

25  Vijay 
Kumar  

Ward No.7 
Reasi  

Advocate Reasi  Sub-Judge  
Court, 
Reasi  

23-03-2011 

26  Surinder 
Kumar 
khajuria  

Ward 
No.11 
Udhampur 

Advocate 
Udhampur  

District 
Court 
Udhampur  

10-12-2012 

 
  



DISTRICT POONCH  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in which 
authorised to 

practice  

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  

1.  Lal Hussain 
Mushtaq  

Kali, 
Poonch  

Advocate, 
Poonch  

DistrictCourt, 
Poonch  

15-01-2013 

2.  Jagdish 
Mittar Puri  

Ward 
No.1, 
Poonch  

Advocate, 
Poonch  

C.J.M. Court, 
Poonch  

20-04-2011 

3.  Mohd 
Zaman  

Poonch  Advocate, 
Poonch  

District 
Court, 
Poonch  

09-05-2013 

4.  Mohd Syed 
Beigh  

Poonch  Advocate, 
Poonch  

District 
Court, 
Poonch  

24-01-2011 

5.  Mohd Iqbal 
Shah  

Surankot  Advocate, 
Surankot  

Sub-Judge 
Court, 
Surankot  

21-06-2011 

6.  Taj Hussain 
Shah  

Poonch  Advocate, 
Poonch  

District 
Court, 
Poonch  

16-05-2013 

7.  Gulshan 
Kumar  

Poonch  Advocate, 
Poonch  

District 
Court, 
Poonch  

18-01-2007 

8.  Nazir 
Hussain  

Mendhar, 
Poonch  

Advocate, 
Mendhar  

Munisff 
Court, 
Poonch  

04-12-2012 

9.  Showkat 
Amin 
Manhas  

Surankot, 
Poonch  

Advocate, 
Poonch  

Sub-Judge 
Court, 
Surankot  

08-04-2013 

10.  Mohd Amin 
Bhatti  

Mendhar  Advocate, 
Poonch  

District 
Court, 
Poonch  

07-08-2011 

11.  Mohd 
Younis  

Haveli, 
Poonch  

Advocate, 
Poonch  

District 
Court, 
Poonch  

21-12-2009 

12.  Mohd 
Yousuf 
Chowdry  

D. Harana, 
Mendhar  

Advocate, 
Mendhar  

Munsiff 
Court, 
Mendhar  

17-07-2012 

13.  Chowdry 
Zaffar-Ullah 
Azad  

Mendhar  Advocate, 
Mendhar  

Munsiff 
Court, 
Mendhar  

26-11-2013 

14.  Mohd Abass 
Khan  

Nakarkot  Advocate, 
Poonch  

District 
Court, 

27-11-2012 



Poonch  

15  Dawaraka 
Nath Datta  

Poonch  Advocate 
Poonch  

District Court 
Poonch  

6-04-2012 

16.  Shamim 
Ahmad 
Khan  

Mendhar  Advocate 
Mendhar  

Munsiff 
Court 
Mendhar  

28-05-2012 

 
  

DISTRICT DODA  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional Address  Area in 
which 

authorised 
to practice 

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  

1.  Ram Raj 
Rathore  

Doda  Advocate, Doda  Sub-Judge 
Court, 
Doda  

22-07-2011 

2.  Devinder 
Kumar Gupta  

Bhaderwah 
Doda  

Advocate, 
Bhaderwah  

C.J.M. 
Court, 
Bhaderwah 

30-01-2013 

3.  Ravinder 
Kumar 
Goswami  

Kishtwar  Advocate,Kishtwar  Sub-Judge 
Court, 
Kishtwar  

17-01-201 

4.  Khalid Nazam  Banihal  Advocate, Banihal  Munsiff 
Court, 
Banihal  

28-02-2012 

5.  Mohd Haneef 
Hashmi  

Doda  Advocate, Doda  District 
Court, 
Doda  

21-12-2011 

7.  Naresh Kumar 
Gupta  

Bhaderwah Advocate, 
Bhaderwah  

Sub-Judge 
Court, 
Bhaderwah 

17-03-2013 

8.  Abdul Wahid 
Mangoo  

Bhaderwah Advocate, 
Bhaderwah  

Sub-Judge 
Court, 
Bhaderwah 

16-05-2008 

9.  Abdul Rashid 
Mushtaq  

Ramban  Advocate, Ramnam  Sub-Judge 
Court, 
Ramban  

24-10-2013 

10.  Chuni Lal 
Thakur  

Nagri, 
Doda  

Advocate, Doda  C.J.M. 
Court, 
Doda  

18-04-2011 

11.  Om Parakash 
Parihar  

Matta, 
Kishtwar  

Advocate, Kishtwar  Sub-Judge 
Court, 
Kishtwar  

23-04-2011 

12.  Zahoor-ud-Din Batote  Advocate, Batote  Batote 18-10-2011 



Babber  Town  
13.  Manjeet 

Razdan  
Bhaderwah Advocate, 

Bhaderwah  
Addl. 
District 
Judge, 
Bhaderwah 

30-09-2010 

14.  Mohd Saleem  Vill. 
Kachkot, 
Banihal  

Advocate, Banihal  Munsiff 
Court, 
Banihal  

24-01-2012 

15.  Mohd Hussain 
Waza  

Kishtwar  Advocate, Kishtwar  Sub-Judge 
Court, 
Kishtwar  

23-07-2012 

16.  Jai Lal Shan  Kishtwar  Advocate, Kishtwar  Munsiff 
Court, 
Kishtwar  

11-02-2013 

17.  Chander Kant 
Gupta  

Bhaderwah Advocate, 
Bhaderwah  

District 
Court, 
Bhaderwah 

20-01-2013 

18.  Rama Kant 
Gupta  

Bhaderwah Advocate,Bhaderwah District 
Court, 
Bhaderwah 

20-01-2013 

19.  Bal Singh 
Manhas  

Prem Nagar 
Thatri  

Advocate, Thatri  Munsiff 
Court, 
Thathri  

16-02-2013 

20.  Som Raj 
Manhas  

Doda  Advocate, Doda  Addl. 
District 
Court, 
Doda  

18-03-2013 

21.  Munsi Ram 
Rathore  

Saina, 
Thathri  

Advocate, Thatri  Munsiff 
Court, 
Thatri  

12-01-2012 

22.  Iftikar Ahmed 
Malik  

Gandri, 
Ramban  

Advocate, Doda  Addl. 
District 
Court, 
Ramban  

01-07-2012 

23.  Suchit Kumar  Bhaderwah Advocate, 
Bhaderwah  

Addl. 
District 
Court, 
Ramban  

07-01-2012 

24.  Gh. Hassan 
Vakil  

Doda  Advocate, Doda  District 
Court, 
Doda  

08-07-2008 

25.  Gh. Nabi 
Zargar  

Kishtwar  Advocate Kishtwar  Munsiff 
Court 
Kishtwar  

4-12-2011 

26.  Ajay Kumar 
Thakur  

Nagri 
Doda  

Advocate Doda  Additional 
District 
Court 
Doda  

22-02-2013 



27.  Dharam Singh  Neera 
Ramban  

Advocate Ramban  Additional 
district 
Court 
Ramban  

16-12-2013 

 
  

DISTRICT RAJOURI  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised 
to practice  

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  

1.  Lok 
Nath  

Village 
Danhar, 
Rajouri  

Advocate, 
Rajouri  

C.J.M. 
Court, 
Rajouri  

07-12-2012 

2.  Tirlok 
Singh  

Nowshera  Advocate, 
Rajouri  

Munsiff 
Court, 
Rajouri  

21-02-2011 

3.  Gopal 
Krishan 
Dutt  

Lamberi, 
Nowshera  

Advocate, 
Nowshera  

Munsiff 
Court, 
Nowshera  

30-03-2011 

4.  Shakoor 
Ahmed 
Mir  

Rajouri  Advocate,  
Rajouri 

C.J.M. 
Court, 
Rajouri  

08-08-2011 

5.  Abdul 
Majid  

Rajouri  Advocate, 
Rajouri  

District 
Court, 
Rajouri  

19-03-2006 

6.  Rajinder 
Nath 
Gupta  

Ward No.2, 
Rajouri  

Advocate, 
Rajouri  

C.J.M. 
Court, 
Rajouri  

07-04-2007 

7.  Ajit  
Singh     

Nowshera, 
Rajouri  

Advocate, 
Nowshera  

Sub-Judge 
Court, 
Nowhera  

24-10-2010 

8.  Mohd 
Aslam 
Khan  

Deri Dhara, 
Rajouri  

Advocate, 
Rajouri  

C.J.M. 
Court, 
Rajouri  

09-02-2008 

9.  Mohd 
Ishaq  

Nadian, 
Thanamandi 

Advocate,  
Rajouri 

C.J.M. 
Court, 
Rajouri  

15-01-2012 

10.  Rattan 
Singh  

Ward No.1, 
Nowshera  

Advocate, 
Nowshera  

Sub-Judge 
Court, 
Nowhera  

13-01-2012 

11.  Ajay 
Kumar 
Gupta  

Ward No.10 
rajouri  

Advocate 
Rajouri  

District 
Court 
Rajouri  

26-04-2012 



12.  Rajinder 
singh  

Rajouri  Advocate 
Rajouri  

District 
Court 
Rajouri  

03-12-2013 

 
  
DISTRICT KATHUA  

  
S.  

No. 
Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised 
to practice 

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  

1.  Ram 
Krishan 
Sachdeva  

Near Rice Mill, 
Kathua  

Advocate, 
Kathua  

C.J.M. 
Court, 
Kathua  

05-08-201 

2.  Yesh Pal  Hiranagar  Advocate, 
Hiranagar  

Munsiff 
Court, 
Hiranagar  

05-04-2012 

3.  Ranjit 
Singh  

Hiranagar  Advocate, 
Hiranagar  

Munsiff 
Court, 
Hiranagar  

11-01-2012 

4.  Bharat 
Bushan 
Bhagotra  

Ward No. 3, 
Kathua  

Advocate, 
Kathua  

District 
Court, 
Kathua  

07-05-2006 

5.  Birinder 
Singh  

Durang, 
Billawar  

Advocate, 
Billawar  

Munsiff 
Court, 
Billawar  

05-10-2012 

6.  Ravinder 
Kumar  

Ward No. 5, 
Basohli  

Advocate, 
Basohli  

District 
Court, 
Kathua  

09-04-2011 

7.  Shub 
Kumar  

Basohli  Advocate, 
Basohli  

District 
Court, 
Kathua  

19-11-2011 

8.  Hiranand 
Gupta  

Hiranagar  Advocate, 
Hiranagar  

Munsiff 
Court, 
Hiranagar  

17-02-2012 

9.  Subash 
Chander 
Sharma  

Ward No.1, 
Kathua  

Advocate, 
Kathua  

District 
Court, 
Kathua  

20-02-2010 

10.  Swantater 
Saroop 
Gupta  

Ward No.5, 
Hiranagar  

Advocate, 
Hiranagar  

Munsiff 
Court, 
Hiranagar  

17-03-2013 

11.  Satpal 
Sharma  

Budhi, Kathua Advocate, 
Kathua  

District 
Court, 
Kathua  

31-01-2012 

12.  Jitender 
Singh  

Bhaddu 
Billawar 

Advocate, 
Billawar  

Munsiff 
Court, 
Billawar  

14-04-2012 



13.  Sushil 
Kumar 
Gupta  

Lakhanpur  Advocate, 
Kathua  

District 
Court, 
Kathua  

13-08-2012 

14.  Rajinder 
Prasad  

Basohli  Advocate, 
Basohli  

Munsiff 
Court, 
Basohli  

19-03-2010 

15.  Rajender 
Prasad  

 Basohli  Advocate, 
Basohli  

District 
Court, 
Kathua  

27-04-2010 

16.  Ravi 
Kumar 
Gupta  

Ward No.5, 
Kathua  

Advocate, 
Kathua  

District 
Court, 
Kathua  

27-08-2011 

17.  Diwakar 
Raj 
Deewan  

Kathua  Advocate, 
Kathua  

District 
Court, 
Kathua  

29-11-2011 

18.  Rajinder 
Kumar  

Littri, Kathua  Advocate, 
Kathua  

District 
Court, 
Kathua  

13-09-2013 

19.  Satish 
Chander 
Sharma  

Kathua  Advocate, 
Kathua  

District 
Court, 
Kathua  

24-09-2013 

20.  Kartar 
Singh  

Dharmohanpur Advocate, 
Mohanpur  

Munsiff 
Court, 
Mohanpur 

17-01-2013 



21.  Chuni Lal 
Rasotra  

Mohanpur  Advocate, 
Mohanpur  

Munsiff 
Court, 
Mohanpur 

13-06-2008 



22.  Rajesh 
Kumar 
Sharma  

Ward No.2, 
Kathua  

Advocate, 
Kathua  

District 
Court, 
Kathua  

18-06-2013 

23.  Naresh 
Kumar 
Gupta  

Hiranagar  Advocate, 
Hiranagar  

Munsiff 
Court, 
Hiranagar  

28-01-2014 

24.  Vijay 
Kumar  

Hiranagar  Advocate, 
Hiranagar  

Munsiff 
Court, 
Hiranagar  

13-09-2010 

25.  Dillawar 
Singh  

Barwal  Advocate, 
Kathua  

District 
Court, 
Kathua  

20-09-2010 

26.  Dushant 
Kumar  

Kathua  Advocate 
Kathua  

District 
Court 
Kathua  

22-01-2011 

27.  Pawan 
Kumar 
Babbar  

Bani  Advocate 
Bani  

Munsiff 
Court 
Bani  

2-08-2012 

 
  

DISTRICT JAMMU  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised 
to practice  

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  

1.  Manohar Lal 
Gupta  

Shalimar 
Road, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

26-07-2006 

2.  G.A. Tak  130, 
Dalpatian, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

29-11-2012 

3.  Inderjit  
Singh  

Resindency 
Road, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

11-02-2011 

4.  Om Parkash 
Thakur  

Doda  Advocate, 
Jammu  

District 
Court, 
Jammu  

14-09-2011 

5.  Sukhdev 
Singh Samyal  

Mandi 
Thaloora, 
Samba  

Advocate, 
Samba  

Sub-Judge 
Court, 
Samba  

03-07-2012 

6.  Suran Singh  Dawal, 
Billawar  

Advocate, 
Jammu  

District 
Court, 
Jammu  

24-04-2007 

7.  Shiv Karan 
Singh  

Jammu  Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

03-01-2008 



8.  Suman Mala  Resham 
Ghar Colony 

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

13-03-2012 

9.  Suraj 
Prakash 
Bakshi  

Rehari 
Colony 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

15-07-2013 

10.  Onkar Seth  Resham 
Ghar, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

18-09-2008 

11.  Harpal Singh  H.No.245, 
Dalpatian  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

22-07-2013 

12.  Smt. Ambica 
Khajuria  

Rehari, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

09-11-2010 

13.  Dharm Paul 
Gupta  

Akhnoor  Advocate, 
Akhnoor  

Munsiff 
Court, 
Jammu  

07-04-2011 

14.  Mahesh 
Kumar 
Khajuria  

Jullaka 
Mohalla, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

22-07-2012 

15.  Baldev Singh  R.S. Pora  Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

23-09-2012 

16.  Kumar 
Raghunandan 
Sharma  

Nerw Kran 
Nagar, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

06-04-2012 

17.  Makhan Lal 
Thossu  

Jammu  Advocate, 
Jammu  

District 
Court, 
Jammu  

07-04-2008 

18.  Saraswati 
Dass Verma  

Jammu  Advocate, 
Jammu  

District 
Court, 
Jammu  

14-11-2010 

19.  Daya Krishan 
Singh  

Bishnah, 
Jammu  

Advocate, 
Bishnah  

Munsiff 
Court, 
Bishnah  

12-03-2011 

20.  Babu Ram 
Sharma  

Rehari, 
Jammu  

Advocate, 
Jammu  

District Court, 
Jammu  

27-11-2011 

21.  Charan Singh Jammu  Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

27-11-2011 

22.  A.K. Jamwal  Jammu  Advocate, 
Jammu  

District 
Court, 
Jammu  

27-11-2011 

23.  Madan Lal 
Sharma  

Akhnoor  Advocate, 
Akhnoor  

Munsiff 
Court, 
Akhnoor  

27-05-2012 



24.  Depinder 
Kour  

Jammu  Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

15-01-2013 

25.  Vishno Kant 
Sharma  

Akhnoor  Advocate, 
Akhnoor  

Munsiff 
Court, 
Akhnoor  

10-03-2013 

26.  Rajinder 
Kumar 
Chanyal  

Jammu  Advocate, 
Akhnoor  

Municipal 
Limits, 
Jammu   

26-03-2013 

27.  Kulwant Rai  Bakshi 
Nagar, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

01-05-2008 

28.  Vidya Sagar 
Magotra  

New Plot, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

08-03-2011 

29.  Om Parlash 
Gupta  

Talab Tiloo, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

08-03-2011 

30.  Monmohan 
Singh Sasan  

Janipora, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

13-01-2012 

31.  Satya Narian 
Sharma  

106-Purani 
Mandi, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

13-01-2012 

32.  Krishan 
Chand  

Jammu  Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

13-01-2012 

33.  Dharam Pal  R.S. Pora  Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

15-12-2012 

34.  Inderjeet 
Abrol  

Canal Road, 
Jammu.  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

26-06-2013 

35.  Devi Nandan 
Pangora  

Raghunath 
Pora, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

26-06-2008 

36.  Joginder 
Singh  

R.S. Pora  Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

11-09-2010 

37.  Sanjeev 
Kumar 
Sareen  

Pacca 
Danga, 
Jammu  

Advocate, 
Jammu  

Munsiff 
Limits of 
Jammu 
Court  

15-06-2009 

38.  Raj Kamal   R.S. Pora  Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

07-01-2012 



39.  Paramjeet 
Singh  

R.S. Pora  Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

07-01-2012 

40.  Amar Nath 
Bhardwaj  

57-B/D 
Gandhinagar 

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

18-04-2012 

41.   Janak Raj  Bishnah  Advocate, 
Bishnah  

Tehsil 
Bishnah  

24-09-2007 

42.  Bhuvenshwar 
Dass  

Arnia, 
Bishnah  

Advocate, 
Bishnah  

Munsiff 
Court, 
Bishnah  

11-12-2012 

43.  Kuldeep 
Singh Saini  

R.S. Pura  Advocate, 
Bishnah  

Munsiff 
Court, 
Bishnah  

12-12-2012 

44.  Sarfaraz 
Khan  

Jammu  Advocate, 
Jammu  

District 
Court, 
Jammu  

28-01-2013 

45.  Som Prakash 
Sharma  

R.S. Pura  Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

10-03-2013 

46.  Ravinder 
Kumar 
Ambardar  

Jammu  Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

09-04-2013 

47.  Ranjit Singh 
Chib  

Sunderpura, 
R.S. Pura  

Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

16-04-2013 

48.  Chhabil 
Singh Jamwal 

Subash 
Nagar, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

27-04-2013 

49.  Smt. Prem 
Lata  

Batote, Doda Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

23-02-2011 

50  Dewan 
Chand  

Ward No.4, 
R.S. Pora  

Advocate, 
R.S. Pora  

Munsiff 
Court, R.S. 
Pora 
Samba  

18-05-2010 

51.  Mohinder 
Kumar 
Gupta  

Bari 
Brahamana, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

20-04-2011 

52.  Dharam Pal 
Sharma  

Akhnoor  Advocate, 
Akhnoor  

Munsiff 
Court, 
Akhnoor  

08-12-2011 

53  Madan Lal 
Sharma  

Sainik 
Colony, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

04-02-2012 



54  Vijay 
Sajhotra  

Link Road, 
jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

19-04-2012 

55.  Surjeet Singh  Exchange 
Road, 
Jammu  

Advocate, 
Jammu  

Jammu 
City  

23-04-2008 

56  Bupinder 
Singh 
Bargava  

Malik Pora,  
R.S. Pora  

Advocate, 
Jammu  

District 
Court, 
Jammu  

23-03-2013 

57.  Miss 
Narinder 
Kour  

Digiana, 
Jammu  

Advocate, 
Jammu  

Jammu 
City  

23-03-2008 

58.  Ranjeet Singh Resham 
Ghar 
Colony, 
Jammu  

Advocate, 
Jammu  

Jammu 
City  

23-03-2013 

59.  Karanbir 
Singh  

Simbal 
More, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

23-03-2008 

60.  Sham Sunder 
Tickoo  

R.N. Bazar, 
Jammu  

Advocate, 
Jammu  

Relief 
Commissioner, 
Jammu  

11-05-2010 

61.  Vijay Kumar  Akhnoor  Advocate, 
Akhnoor  

Munsiff 
Court, 
Akhnoor  

09-08-2013 

62.  Naresh 
Kumar 
Sharma  

Gahri 
Bishnah  

Advocate, 
Jammu  

District 
Court, 
Jammu  

04-09-2013 

63.  Davinder 
Kumar 
Sharma  

Malhotra 
Street 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

06-10-2009 

64.  Manohar 
Kumar 
Gupta  

Ashok 
Nagar, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

22-03-2011 

65.  Lokinder 
Singh  

Pirmitha, 
Jammu  

Advocate, 
Jammu  

Jammu 
City  

03-04-2011 

66.  Surjeet Singh 
Sahani  

Nanak 
Nagar, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

09-04-2011 

67.  Rajesh 
Sharma  

661-A, 
Rajpora, 
Jammu  

Advocate, 
Jammu  

Jammu 
City  

22-04-2012 

68.   Bodh Raj 
Summan  

Roop Nagar Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

23-04-2009 

69.   Om Parkash 
Sirangel  

Gangyal, 
Jammu 

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

04-06-2009 



70.  Amrik Singh  Gandhi 
Nagar, 
Jammu  

Advocate, 
Jammu  

District 
Court, 
Jammu  

30-06-2011 



71.  Subash Singh  Mandi, 
Samba  

Advocate, 
Samba  

Sub-Judge 
Court, 
Samba  

13-07-2011 



72.  Bansi Lal 
Sharma  

Bota Nagar, 
Jammu  

Advocate, 
Jammu  

Municipal 
Limits, 
Jammu   

03-06-2013 

73.  Swaran singh  Bilawar  Advocate 
Jammu  

District 
Court 
Jammu  

25-04-2012 

74.  Ashok 
Kumar Chib  

Subash Nagr Advocate 
Jammu  

Municipal 
Limita 
Jammu  

11-09-2010 

75.  Shadi Lal 
Kotwal  

Sabzi Mandi 
Jammu  

Advocate 
Jammu  

Municipal 
Limits of 
Jammu city  

16-04-2009 

76.  Purnima 
Sharma  

Panjthorthi  Advocate 
Jammu  

Municipal 
Limits 
Jammu  

16-07-2012 

77.  Brijinder 
Mohan  

206 Pacci 
Dakki 
Jammu  

Advocate 
Jammu  

Municipal 
limits 
Jammu  

19-09-2013 

78.  Beauty 
Pandita  

Muthi Jamu Advocate 
Jammu  

Municipal 
Limits 
Jammu  

3-12-2013 

79.  S.Rajimder 
Singh  

Sainik 
Colony 
Jammu  

Advocate 
Jammu  

Municipal 
Limita 
Jammu  

22-01-2014 

80.  Kanawar Jit 
Singh  

Indira 
Colony 
Janipur  

Advocate 
Jammu  

Municipal 
Limits 
Jammu  

22-01-2014 

81.  Kuldip 
Sharma  

Old Janipur 
Jammu  

Advocate 
Jmamu  

District 
court 
Jammu  

29-01-2014 

82.  Monika 
Gupta  

Bakshi 
Nagar 
Jammu  

Advocate 
Jammu  

Municipal 
Limits 
Jammu  

13-02-2014 

83.  Raj Kumar  Palli Morh  Advocate 
Jammu  

Municipal 
Limits 
Jammu  

13-02-2014 

 
  

LIST OF NOTARIS FOR THE YEAR 2009 FOR THE KASHMIR DIVISION  
  
  

DISTRICT BUDGAM  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised 
to practice  

Date upto 
which 

certificate of 
practice is 

valid  
1  2  3  4  5  6  



1.  Gh. 
Rasool 
Dar  

Chadoora  Advocate, 
Chadoora  

C.J.M. 
Court, 
Budgam  

25-07-2013 

2.  Zaffar 
Ahmad  

Bagari, 
Kanipora  

Advocate, 
Budgam  

Munsiff 
Court, 
Magam  

26-09-2012 

3.  Abdul 
Ahad 
Magray  

Batapora, 
Kanihama  

Advocate, 
Budgam  

District 
Court, 
Budgam  

12-12-2012 

4.  Abdul 
Ahad 
Wani  

Chanapora Advocate, 
Chadoora  

Munsiff 
Court, 
Chadoora  

25-10-2011 

5.  Noor 
Mohd 
Dar  

Russo, 
Budgam  

Advocate, 
Budgam  

District 
Court, 
Budgam  

14-09-2012 

6  Sajad 
Hussain 
Geelani  

Ompora, 
Budgam  

Advocate, 
Budgam  

District 
Court, 
Budgam  

13-10-2012 

7.  Mohd 
Shafi 
Shah  

Khansahib, 
Budgam  

Advocate, 
Budgam  

District 
Court, 
Budgam  

17-02-2013 

8.  Ab. 
Rashid 
Hanjoora  

Hanjoora, 
Budgam  

Advocate, 
Budgam  

District 
Court, 
Budgam  

28-04-2013 

9.  Ab. 
Rahim 
Wani  

Mazhama, 
Beeru  

Advocate,   Munsiff 
Court, 
Magam  

19-04-2012 

10.  G. Qadir 
Rather  

Bachoora, 
Budgam  

Advocate, 
Budgam  

District 
Court, 
Budgam  

07-01-2014 

 
  

DISTRICT KUPWARA  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised to 
practice  

Date upto 
which 

certificate of 
practice is 

valid  
1  2  3  4  5  6  

1.  Omkar 
Nath  

Kupwara  Advocate, 
Kupwara  

Tehsil 
Kupwara  

22-12-2012  

2.  Dilshad 
Ahmad 
Malik  

Kupwara  Advocate, 
Handwara  

District 
Court, 
Kupwara  

04-10-2010  

3.  Bashir 
Ahmed 
Mir  

Lolab  Advocate, 
Handwara  

District 
Court, 
Kupwara  

04-04-2013  

4.  Ab. 
Hamid 

Handwara  Advocate, 
Handwara  

Sub-Judge 
Court, 

04-06-2013  



Lone  Kupwara  

5.  Gh. Mohd 
Shah  

Drugmulla  Advocate, 
Handwara  

Sub-Judge 
Court, 
Kupwara  

06-03-2011  

6.  Manzoor 
Ahmed 
Khan  

Tikker, 
Kupwara  

Advocate, 
Kupwara  

Sub-Judge 
Court, 
Kupwara  

30-09-2011  

7.  Abdul 
Majid 
Banday  

Handwara  Advocate, 
Handwara  

Sub-Judge  
Court, 
Kupwara  

12-07-2011  

8.  Bashir 
Ahmad 
Khan  

Chantipora, 
Handwara  

Advocate, 
Handwara  

Sub-Judge 
Court 
Handwara  

13-07-2011  

9.  Mohd 
Amin 
Wani  

Kakroosa, 
Kupwara  

Advocate, 
Handwara  

District 
Court, 
Kupwara  

25-04-2010  

10.  Bashir 
Ahmed 
Shiekh  

Chottipora, 
Handwara  

Advocate, 
Handwara  

C.J.M. 
Court, 
Handwara  

14-01-2010  

11.  Bashir 
Ahmed 
Bhat  

Lalpora, 
Kupwara  

Advocate, 
Kupwara  

District 
Court, 
Kupwara  

14-01-2012  

12.  Abdul 
Gani Dar  

Chogal, 
Handwara  

Advocate, 
Handwara  

C.J.M.  
Court, 
Kupwara  

13-07-2008  

13.  Gh. Mohd 
Bhat  

Waterhani, 
Kupwara  

Advocate, 
Kupwara  

District 
Court, 
Kupwara  

09-08-2008  

14.  Makhan 
Lal 
Thussu  

Kupwara  Advoacte 
Kupwara  

District 
Court 
Kupwra  

07-04-2013  

15.  Zahoor 
Ahmad 
sheikh  

Taratpora  Advocate 
Kupwara  

District 
Court 
Kupwara  

13-12-2012  

 
  
DISTRICT PULWAMA  

  
S.  

No. 
Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised 
to practice 

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  

1.  Abdul Salam 
Dar  

Lajoora, Pulwama Advocate, 
Pulwama  

District 
Court, 
Pulwama  

30-11-2011 

2.  Abdul Majid 
Mir  

Shopian  Advocate, 
Shopian  

Sub-Judge 
Court, 
Pulwama  

18-01-2012 



3.  Ghulam Nabi 
Dar  

Rohumu, 
Pulwama  

Advocate, 
Pulwama  

District 
Court, 
Pulwama  

08-04-2012 

4.  Gh. 
Mohi-ud-Din  

Poonchal,Pulwama Advocate, 
Pulwama  

District 
Court, 
Pulwama  

14-10-2012 

5.  Mohd Shafi 
Dar  

Tral  Advocate, 
Tral  

Munsif 
Court, 
Tral  

25-09-2011 

6.  Mohd Iqbal 
Shah  

Shopian  Advocate, 
Shopian  

C.J.M. 
Court, 
Shopian  

12-05-2013 

7.  Abdul Hai 
Shiekh  

Shopian  Advocate, 
Shopian  

Sub-Jdge 
Court, 
Shopian  

04-06-2013 

8.  Noor-ul-Amin Tral  Advocate, 
Tral  

Munsif 
Court, 
Tral  

19-03-2006 

9.  Ghulam 
Rasool Digoo  

Naina Batpora, 
Pulwama  

Advocate, 
Pulwama  

District 
Court, 
Pulwama  

21-07-2011 

10.  Abdul Rashid 
Bukhari  

Midroo, Tral  Advocate, 
Tral  

Munsif 
Court, 
Tral  

22-04-2012 

11.  Haji Ab. 
Ahad Bhat  

Chandara, 
Pulwama  

Advocate, 
Pampore  

Munsiff 
Court, 
Pampore  

23-04-2013 

12.  Mohd Yousuf 
Malik  

Badriwan Kloil, 
Pulwama  

Advocate, 
Pulwama  

District 
Court, 
Pulwama  

24-11-2012 

13.  Malik 
Mohi-Din  

Drangbal, 
Pampore  

Advocate, 
Pulwama  

District 
Court, 
Pulwama  

10-07-2007 

14.  Mansoor 
Shah  

Shopian  Advocate, 
Shopian  

Sub-Jdge 
Court, 
Shopian  

24-08-2009 

15.  Ali Mohd. 
Khan  

Khaja Pora  Advocate 
Shopian  

Sub-Judge 
Shopian  

11-10-2011 

16.  Bashi Ahmad 
Malik  

Fristabal Pampore Advocate 
Pampore  

Munsiff 
Court 
Pampore  

24-12-2009 

17.  Mohd. 
Yousuf Mir  

Pingouria Shopian  Advocate 
Shopian  

Sub-Judge 
Court 
Shopian  

1-10-2012 

 
  

DISTRICT ANANTNAG   
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised to 
practice  

Date upto 
which 

certificate 
of practice 

is valid  



1  2  3  4  5  6  
1.  Abdul 

Majid 
Khatib  

`Qazi Bagh, 
Anantnag  

Advocate, 
Anantnag  

Anantnag 
Town  

  
14-06-2013  

2.  Sona-Ullah 
Tak  

Bijbehara  Advocate, 
Anantnag  

Notified 
Area, 
Bijbehara  

22-03-2013 

3.  Abdul 
Samad Tak  

Butagund  Advocate, 
Dooru  

Munsiff 
Court,Dooru  

16-03-2006 

4.  Hira Lal 
Jad  

Nazak 
Mohallah, 
Anantnag  

Advocate, 
Anantnag  

C.J.M. 
Court, 
Anantnag  

18-09-2012 

5.  Mohd 
Sayeed Shah  

Kulgam  Advocate, 
Anantnag  

District 
Court, 
Anantnag  

18-01-2012 

6.  Syed Nizam 
Din  

Takya 
Bahay, 
Anantnag  

Advocate, 
Vailoo  

Munsiff 
Court, Vailoo  

28-02-2011 

7.  Mohd 
Yousuf 
Shahdad  

Sailoo, 
Anantnag  

Advocate, 
Anantnag  

Tehsil 
Pahalgam  

27-09-2012 

8.  Mohd 
yousuf Naik  

Panzat, 
Qazigund  

Advocate, 
Dooru/ 
Qazigund  

Munsiff 
Court,Dooru 
and 
Qazigund  

17-01-2013 

9.  Muzaffar 
Ali Hakeem  

Anantnag  Advocate, 
Anantnag  

Munsiff 
Court, 
Ashmuqam  

24-04-2011 

10.  Gh. Hamed 
Makhdoomi  

Brakpora, 
Anantnag  

Advocate, 
Anantnag  

District 
Court, 
Anantnag  

27-07-2012 

11.  Atiqullah 
Makhdoomi  

Brakpora, 
Anantnag  

Advocate, 
Anantnag  

Sub-Judge 
Court, 
Bijbehara  

09-05-2010 

12.  Mohd 
Hussain Mir  

Dooru  Advocate, 
Dooru  

Munsiff 
Court,Dooru  

06-11-2010 

13.  Syed 
Masood 
Ahmed  

Seerhamdan, 
Anantnag  

Advocate, 
Anantnag  

District 
Court, 
Anantnag  

14-02-2013 

14.  Peerzada 
Wajahat 
Hussain  

Brakpora  Advocate, 
Anantnag  

District 
Court, 
Anantnag  

20-10-2008 

15.  Bashir 
Ahmad 
Wani  

Anantnag  Advocate, 
Anantnag  

District 
Court, 
Anantnag  

21-02-2011 

16.  Syed Abdul 
Rashid  

Nasnooi 
Damhal, 
Hanjipora  

Advocate, 
D.H. Pora  

Munsiff 
Court, D.H. 
Pora  

12-05-2011 

17.  Said-Ullah 
Mir  

Kulgam  Advocate, 
Kulgam  

Sub-Judge 
Court, 
Kulgam  

10-12-2007 

18.  Mohd Amin 
Paddar  

Kulgam  Advocate, 
Kulgam  

Sub-Judge 
Court, 

11-03-2012 



Kulgam  

19.  Gh. Hassan  Ashmuqam  Advocate, 
Ashmuqam  

Munsiff 
Court, 
Ashmuqam  

26-12-2010 

20.  Mohd Amin 
Dar  

Bijbehara  Advocate, 
Bijbehara  

Sub-Judge 
Court, 
Bijbehara  

08-03-2011 

21.  Bashir 
Ahmad 
Rather  

Doru, 
Anantnag  

Advocate, 
Anantnag  

Munsiff 
Court,Dooru  

07-10-2011 

22.  Moti Lal 
Bakshi  

Anantnag  Advocate, 
Anantnag  

District 
Court, 
Anantnag  

19-05-2012 

23.  Nazir 
Ahmad 
Matoo  

Dooru, 
Anantnag  

Advocate, 
Dooru  

Munsiff 
Court,Dooru  

05-11-2011 



24.  Sher Ali 
Bodha  

Dooru, 
Anantnag  

Advocate, 
Dooru  

Munsiff 
Court,Dooru  

05-11-2011 



25.  Jamsheed 
Gh. Mohd  

Brakpora, 
Anantnag  

Advocate, 
Anantnag  

District 
Court, 
Anantnag  

28-12-2011 

26.  Mohd 
Ramzan 
Kachay  

Wanpoh, 
Anantnag  

Advocate, 
Anantnag  

District 
Court, 
Anantnag  

28-12-2011 

27.  Khursheed 
Ahmad   
Ganai  

New Colony, 
Bijbehara  

Advocate, 
Bijbehara  

Sub-Judge 
Court, 
Bijbehara  

04-08-2012 

28.  Ab. Majid 
Matoo  

H.H. Pora  Advocate, 
B.P. Pora  

Munsiff 
Court, D.H. 
Pora  

09-11-2009 

29.  Gh. Qadir 
Dar  

Adder, 
Anantnag  

Advocate, 
Bijbehara  

Sub-Judge 
Court, 
Bijbehara  

08-08-2012 

30.  Sheikh 
Mohd 
Ashraf  

Anantnag  Advocate, 
Anantnag  

District 
Court, 
Anantnag  

05-01-2008 

31.  Gh. Mohd 
Bhat  

Ghasipora, 
kulgam  

Advocate, 
Anantnag  

C.J.M. 
Court, 
Anantnag  

09-09-2013 

32.  Nazir 
Ahmed Bhat  

Kulgam  Advocate, 
Kulgam  

Sub-Judge 
Court, 
Kulgam  

05-02-2011 

33.  Gh. Nabi 
Bhat  

Kulgam  Advocate, 
Anantnag  

District 
Court, 
Anantnag  

30-03-2006 

34.  Muzaffar 
Ahmed Tak  

Sarnal, 
Anantnag  

Advocate, 
Kulgam  

Sub-Judge 
Court, 
Kulgam  

11-04-2013 

35.  Khurshid 
Ahmad 
Laro  

Khrewan  Advoacte 
Kulgam  

Sub-Judge 
Kulgam  

10-07-2012 

36.  Zahoor A 
Gillani  

Brakpora  Advocate 
Anantnag  

District 
Court 
Anantnag  

27-05-2013 

37.  Afrin Jan  Dangarpora  Advocate 
Anatanag  

District 
Court 
Anantnag  

29-01-2014 

38.  Ruksana  Housing 
Colony 
Anantnag  

Advocate 
Ashimuqam 

Munsiff 
Court 
Aishmuqam  

20-01-2014 

 
  
DISTRICT BARAMULLA   

  
S.  

No. 
Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in which 
authorised to 

practice  

Date upto 
which 

certificate of 
practice is 

valid  
1  2  3  4  5  6  



1.  Gh. 
Mohi-ud-Kar  

Baramulla Advocate, 
Baramulla  

C.J.M. Court, 
Baramulla  

18-08-2012  

3.  Mukhtar 
Ahmad Wani  

Sopore  Advocate, 
Sopore  

C.J.M. Court, 
Sopore  

25-10-2011 

4.  Jan Mohd 
Mir  

Bandipora Advocate, 
Bandipora  

Munsiff 
Court, 
Bandipora  

04-09-2011 

5.  Malik 
Mushtaq 
Ahmad  

Bandipora Advocate, 
Bandipora  

Munsiff 
Court, 
Bandipora  

02-06-2011 

6.  Ab. Majid 
Vakil  

Baramulla Advocate, 
Baramulla  

District 
Court, 
Baramulla  

04-08-2011 

7.  Habib-Ullah 
Bhat  

Baramulla Advocate, 
Baramulla  

District 
Court, 
Baramulla  

06-08-2006 

8.  Mehbood 
Elahi  

Chamb 
Kot, 
Karnah  

Advocate, 
Tangdar  

Munsiff 
Court, 
Tangdar  

21-08-2011 

9.  Mohd 
Maqbool Dar  

Sumbal, 
Sonawari  

Advocate, 
Sonawari  

Munsiff 
Court, 
Sonawari, 
Sumbal  

17-11-2011 

10.  Habib-Ullah 
Gojri  

Sopore  Advocate, 
Sopore  

Sub-Judge 
Court, Sopore  

23-10-2012 

12.  Ab. Khaliq 
Bhat  

Sopore  Advocate, 
Sopore  

CJMCourt, 
Sopore  

27-04-2011 

13.  Nazir 
Hussain Kar  

Baramulla Advocate, 
Baramulla  

District 
Court, 
Baramulla  

10-07-2011 

14.  Nirmal Singh  Baramulla Advocate, 
Baramulla  

District 
Court, 
Baramulla  

19-03-2012 

15.  Gh. Mohi-Din 
Mandloo  

Sopore  Advocate, 
Sopore  

C.J.M. Court, 
Sopore  

30-07-2012 

16.  Mohd Amin 
Parray  

Hajan  Advocate, 
Sumbal  

Munsiff 
Court, 
Sonawari,  

13-10-2013 

17.  Mohd Amin 
Bhat  

Bandipora Advocate, 
Bandipora  

Munsiff 
Court, 
Bandipora  

05-11-2013 

18.  Abdul Majid 
Bhat  

Kadihal, 
Bandipora 

Advocate, 
Bandipora  

Munsiff 
Court, 
Bandipora  

20-10-2013 

19.  Ahmed Din  Ganderbal Advocate, 
Uri  

CJM Court 
Uri, Gurez  

13-03-2008 

20.  Mohd Hanief  Uri  Advocate, 
Uri  

C.J.M.  
Court Uri, 
Gurez  

07-01-2013 

21.  Mohd Latief 
Wani  

Sopore  Advocate, 
Sopore  

C.J.M. Court, 
Sopore  

21-05-2011 

22.  Peer Sopore  Advocate, CJM 23-08-2011 



Khursheed 
Ahmed  

Sopore  Court,Sopore  

23.  Mohd Saleem 
Beigh  

Uri  Advocate, 
Uri  

C.J.M. Uri,   18-10-2011 

24.  Rayaz 
Ahmad  

Bandipora Advocate, 
Bandipora  

Munsiff 
Court, 
Bandipora  

27-09-2011 

25.  Firdous 
Ahmad 
Halwai  

New 
Colony, 
Sopore  

Advocate, 
Sopore  

C.J.M. Court, 
Sopore  

18-04-2014 

26.  Fayaz Ahmad 
Sultanpuri  

Sopore  Advocate, 
Sopore  

CJM 
Court,Sopore  

28-02-2008 



27.  Gh. Nabi 
Antoo  

Kralteng, 
Sopore  

Advocate, 
Sopore  

Sub-Judge 
Court, Sopore  

28-12-2006 



28.  Altaf hussain 
Ravzi  

Pattan  Advocate 
Magam  

Munsiff 
Court, 
Tangmarg  

17-01-2012 

29.   Mohd Raffi  Sopore  Advocate, 
Sopore  

C.J.M. Court, 
Sopore  

19-01-2013 

30.  Bashsir Ali 
Sheikh  

Sopore  Advocate, 
Sopore  

C.J.M. Court, 
Sopore  

03-06-2012 

31.  Ah. Aziz 
Parray  

Hajan  Advocate, 
Sumbal  

Munsiff 
Court, 
Submal  

27-09-2008 

  Fayaz Ahmad 
Magray  

Ferozpora  Advocate 
Tangmarg  

Munsiff 
Court 
Tangmarg  

12-07-2012 

  Mushtaq 
Ahmad 
Hurra  

Naidkhai  Advocate 
Sumbla  

Musiff Court 
Sumbal 
Sonawari  

14-08-2012 

 
  

DISTRICT LEH/KARGIL  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorised 
to practice  

Date upto 
which 

certificate of 
practice is 

valid  
1  2  3  4  5  6  

1.  Gh. Murtaza  Kargil  Advocate, 
Kargil  

C.J.M. 
Court, 
Kargil  

 06-03-2011  

2.  Mohd Shafi 
Lassa  

Leh  Advocate, 
Leh  

District 
Court, Leh  

24-04-2011  

3.  Nasser ullah 
Khan  

Sangle, 
Kargil  

Advocate, 
Kargil  

C.J.M. 
Court, 
Kargil  

13-01-2012  

4.  Nargoo 
Glalchan  

Khalsi, 
Ladakh  

Advocate, 
Leh  

District 
Court, Leh  

11-07-2010  

5.  Thinless 
Angoo  

Leh  Advocate, 
Leh  

District 
Court, Leh  

23-02-2012  

6.  Mohd Aamir  Kargil  Advocate, 
Kargil  

C.J.M. 
Kargil  

25-02-2013  

7.  Mohd 
Yoqoob 
Ladakhi  

Leh, 
Ladakh  

Advocate, 
Leh  

District 
Court, Leh  

07-12-2008  

8.  Namgal 
Wangchunk  

Shey, Leh  Advocate, 
Leh, Ladakh 

District 
Court, Leh  

27-09-2010  

9.  Sonam 
Dorjee  

Tia Leh  Advocate 
Leh  

District 
Court Leh  

14-01-2013  

10.  Kunzang 
Namgiyal  

Tukcha 
Leh  

Advocate 
Leh  

District 
Court Leh  

29-01-2014  

 
  



DISTRICT SRINAGAR  
  

S.  
No. 

Name of 
Notary  

Residential 
Address  

Professional 
Address  

Area in 
which 

authorized 
to practice  

Date upto 
which 

certificate 
of practice 

is valid  
1  2  3  4  5  6  
1  Shabir Ahmad 

Masoodi  
Ganderbal  Advocate 

Ganderbal 
Munsiff 
Court 

Ganderbal  

29-07-2011 

2.  Bashir Ahmad 
balti  

Maisuma 
Srinagar  

Advocate 
Srinagar  

Munsiff 
Limits of 
Srinagar 

City  

28-01-2012 

3.  Gh. Mohd. 
Ganai  

Tulmulla 
Ganderbal 

Advocate 
Kangan  

Tehsil 
Kangan  

16-12-2010 

4.  Qazi Mushtaq 
Ahmad  

Ganderbal Advocate 
Srinagar  

CJM Court 
Srinagar  

23-03-2014 

5.  Syed Mir 
Gh.Nabi  

Safa Kadal 
Srinagar  

Advocate 
Srinagar  

Srinagar 
Municipal 

Limits  

18-10-2006 

6.  Abdul Rehman 
Mir  

Barthana 
Srinagar  

Advocate 
Srinagar  

Srinagar 
Municipal 

Limits  

28-10-2011 

7.  Mohd. Tahir 
Shah  

Lal Bazar 
Srinagar  

Advocate 
Srinagar  

District 
Court 

Srinagar  

17-07-2013 

8.  Sofi Ghulam 
Mohd.  

Srinagar  Advocate 
Srinagar  

Tehsil 
Srinagar  

12-10-2011 

9.  Mohd. Ramzan 
Thakur  

Srinagar  Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

25-09-2011 

10.  Shamus Din 
Tantray  

Srinagar  Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

25-09-2011 

11.  Raja Bashir 
Ahmad  

Syed Ali 
Akbar 

Srinagar  

Advocate 
Srinagar  

District 
Court 

Srinagar  

14-05-2013 

12.  Mohd. Ismail 
Malls  

Shaheed 
Gunj 

Srinagar  

Advocate 
Srinagar  

District 
Court 

Srinagar  

31-07-2013 

13.  Bashir Ahmad 
Bhat  

Zero Bridge 
Srinagar  

Advocate 
Srinagar  

District 
Court 

Srinagar  

10-08-2011 

14.  Gh. Ahmad 
Sofi  

Khanyar 
Srinagar  

Advocate 
Kangan  

Munsiff 
Kangan  

04-03-2006 

15.  Farooq Ahmad 
parry  

Kaka Saria 
Srinagar  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

15-05-2013 

16.  Mirza Aftab 
Ahmed  

Srinagar  Advocate 
Srinagar  

Municipal 
Limits 

24-10-2013 



Srinagar  

17.  Wali Mohd. 
Kustri  

Shaheed 
Gunj 

Srinagar  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

13-07-2011 

18.  Nazir Ahmad 
Bhat  

Karsoo 
Padshai 

Bagh 
Srinagar  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

13-06-2011 

19.  Mohd. Yaqub 
Shah  

Nazninpora, 
Shopian  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

17-06-2012 

20.  Manzoor 
Ahmad Wani  

Chandpora 
Srinagar  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

23-07-2012 

21.  Shabir Ahmad 
Reshi  

Shiv Pora 
Srinagar  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

24-06-2012 

22.  Syed M. 
Maqbool Qadri 

Tankipora 
Srinagar 

Advocate 
Srinagar  

District 
Court 

Srinagar  

16-06-2013 

23.  Mushtaq 
Ahmad Pandit  

Kanipora 
Pulwama  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

02-07-2012 



24.  Ms. Bilquees 
Jabeen   

Narsing 
Garh 

Srinagar  

Advocate 
Srinagar  

Municipal 
Limits 

Srinagar  

16-11-2010 



25.  Ab. Rehman 
Dar  

DAV School 
Srinagar  

Advocate 
Srinagar  

 District 
Court 
Srinagar  

21-01-2011 

26.  Mtr. Abida 
Lone   

Hafat 
Chinar 

Srinagar  

Advocate 
Srinagar  

District 
Court 
Srinagar  

05-10-2006 

27.  Firdous 
Manzoor 
Ahmad  

Dana Mazar 
Srinagar  

Advocate 
Srinagar  

District 
Court 
Srinagar  

15-01-2011 

28.  Ab. Majid 
Najar  

Madeen 
Sahib 

Srinagar  

Advocate 
Srinagar  

District 
Court 
Srinagar  

27-02-2012 

29.  Aga Hamayoon Alamgari 
Bazar 

Srinagar  

Advocate 
Srinagar  

District 
Court 
Srinagar  

29-11-2012 

30.  Syed Akbar 
Shah  

Hawal 
Srinagar  

Advocate 
Srinagar  

District 
Court 
Srinagar  

20-02-2013 

31.  Mohd. Aslam 
Wani  

Buchwara 
Srinagar  

Advocate 
Srinagar  

District 
Court 
Srinagar  

13-09-2013 

32.  Gh.Rasool Rah  Baripora 
Srinagar  

Advocate 
Srinagar  

District 
Court 
Srinagar  

28-05-2011 

33.  Bashir.A.Khan  Abi Guzar  Advocate 
Srinagar  

Municipal 
Limits 
Srinagar  

19-11-2014 

34.  Ab. Majid 
Zargar  

Sanatnagar Advocate 
Srinagar  

District 
Court 
Srinagar  

20-01-2014 

 
  
  


